
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI 31

CORAM: Present:

c.P. No. 237 /(MAHI/2017

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

sd

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY LAW TRIBUNAL ON 08.11.2017

ORDER
CP 237144l/NCLT,&'BiMAH/2017

None present. List thi:i mattcr on 30.11.2017.

sd/
V. NALLASENAPATHY
i\lembL'r lTechnical)

B.S.V.

Member (Judicial)
KUNlAR

NAME OFTHE PARIIES: M/s. UTC Fire & Security India Ltd.

SECTION OF THE COMPANIES ACT: 441 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE


